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CP NO.18/ND/2010

Sh. Saurabh Srivastava, Advocate for the petitioner. Sh. Shyam Kumar,

Advocate for the respondent.

The respondent files application today, seeking prayer from this Court for
express permission to file their formal reply to the main company petition, which
was not filed before the Company Law Board and in this Tribunal, while the present

matter has been proceeded with for final argument.

Such prayer is strongly opposed by the petitioner counsel and he seeks time

to file formal reply to oppose such prayer. Hence, the time is granted.

That apart, the reply to the application (CA No.210/2017) is filed by the
respondent. The petitioner counsel proposed to file rejoinder to the same. Hence, the

case is also fixed for the argument and reply of both the applications.

The matter to be listed on 27" February, 2018.
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